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Teaching of Sanskrit in Twelve-Year
School Pattern

895 PROF NARAIN CHAND PA-
RASHAR Will the Minster of EDU
CATION, SOCIAL WELFARE AND
CULTURE be pieased to state:

(a) whether there 18 any scope for
the teaching of Sanskrit in the new
12-Year Schoo] pattern which is bemg
adopted by the Government; and

(b) if 80, the outhines of thiy pattern
mndicating the elective and compulsory
subjects and the stages at wiich
Sanskrit finds a place in the curricu-
lam?
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THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND 80-
CIAL WELFARE AND IN THE DE-
PARTMENT OF CULTURE (SHRI D
P YADAV) (a) and (b} Schoel
education 1s primarily the responsibi.
lity of State Governments The langu.
ages taught in schools are generally
three vz, a regional language, Hindi
and Enghish There 15 usually provision
for study of Sanskrit as an optional
language at the mddle and secondary
level or as an elective subject in the
higher secondary course The Central
Board of Secondary Education have
formulated new syllabi and courses of
study for the Secondary School Exami
nation 1877 for classes IX and X The
new scheme of studies for classes IX
and X provides for the study of Sans-
krit on an optional basis as an addi- °
tional subject Provision has also been
made for the study of Sanskrit on an
optional basis under the syllabus re-
lating to the study of Hindi as well as
a few other modern Indian languages

Some representations have heen re-
celved against the new scheme of stu
dies reliting to languages The entire
matter s therefore, being re examined
by the Cential Board ot Secondary
Education

The curriculum  committee of the
NCERT hag evolved a curriculum for
the first 10 years of general education
Sanskrit finds a place in the curricu-
lum proposed by 1t and can be opted
a, one oi three language. from the
middle/lower secondary stages Tins
currtculum 15 ntended for guidance
of Stale Education Departments The
subjects to be studied at the secondary
level according to the NCERT curricu-
lum are —

1 Three languages

(a) First language n  primary
stage which will usually be the
mother tongue.

(b) Second language 1n the muddle
gtage which will be Hind for
non Hind1 speaking areas and
a modern Indian languagé
other than Hindi in Hind spea
k ng areas (English or Sans
krit may also be offered if &
State can provide for I8},
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(¢) Third language in middle or
secondary stage which will be
generally English but any
other foreign language can also
be offered or Sanskrit or Per-
sian.

2. Mathematics

3. Science

4. History, Geography, Civicg and
Economics

5. Work exeperience

@ Art

7 Health and Physica! Education.

Out-of-turn allotment of residential

accommaodation
896. PROF. NARAIN CHAND
PARASHAR: Wil the Minister of

WORKS AND HOUSING be pleased
to slate:

(a) the number of cases in which
out of turn allotment of residential
accommodation have been sanctioned
to Government employees during
the past three years; and

(b) the reasons which are consi-
dered valid for the out-of-turn allot-
ment?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI MOHAN DHARIA): (a)
2500.

{b) Ad hoc (out of turn) allotments
are at present considered in the fol-
lowing cases:

(i) Serioug illness of the officer
or a member of his family;

(il) Personal staff of Ministers,
Members of the Planning
Commission, the Speaker and
the Deputy Speaker of the
Lok Sabha, the Chairman and
the Deputy Chairman of the
Bajya Sabha, and the Chief
Justice and Judges of the
Supreme Court;

(iii) Eligible dependent relations
of reliring/deccaced gllottee
Government servants and al-
lottee officerg transferred out-
side 1D«a.'lhi or to an ineligible
office in Delhi/New Delh:,

(iv) Officets who are required fo
vacate accommodation in other
pouls on account of their
transfer to an office eligible
for allotment from the general
pool; '

(v) Other compassionate; grounds
involving extreme hard<hip.

Ad hoc pensiop to retiring teachers in
Gujarat

897. SHRI D. P. JADEJA:
SHRI ARVIND M PATEL/

Will the Mumster of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether any arrangement has
becn made for paymg ad hoc pension
to retiring teachers in Gujarat Stale;
and

(b) 1if so, the facts thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE ANL IN THE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV) (a) and (b). Inior-
mation is being collecteg frpm the
State Government and will pe laid on
the Table of the Sabha when received.

. »
Acute shortage of drinking water Ian
Jamnagar and Rajkot districts of
Gujarat

898. SHRI ARVIND M. PATEL.
SHRI D. P. JADEJA:

Will the Minmster of WORKS AND
HOUSING be pleased to state.

(a) whether Government are aware
of an acute ghortage of drinking water





